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HOUSE OF THE PEOPLE 
Thursdo11, 41h D•cembtr, 1952 

The Houae met at n Que1r1er to Eleven 
of the Cloch 

I :',JR. OtPUTY-SPEAKER in the Choir] 
ORAL ANSWERS TO QU'ESTIONS 

KARNAT,UC MUSIC 

•9t1. S1Nlar Hukam S�b; Will the 
Minister of Bdacatloll be pleased to 
state: 

(a) whether the constitution of tbe 
academy for developmen� of and re­
search in Karnat.ak Mu11c &nd Dane• 
ing has beffl finalised or not; and 

(bl whether any similar academy 
of music ia propoHd for any other re­
gion of the country? 

The Deputy �r of Natural 
Resourcea aad SclellUlc Belleueh 
($hr! K. D. Malavlya): (a) No. 

(b) Yes. It is proposed to establish 
an Acade{OY of Hindustani Musk. 

8udar Baul Slq'.b: May 1 know 
whether the Academy of Karnatal< 
Music ls 1oln1 to be on the lines of 
a University with affiliated colle1es In 
different re1lons? 

Shrl K. D. lla.lavlya: Certain pro­
posals were made to southern States 
which are mainly concerned with the 
creation ot this Academy. They have 
not yet a1reed to our proposal. and 
therefore the hitch. As soon as we 
hear from them that they &ll'f!e to the 
proposals made. this Academy is ex­
pected to be established. 

Sardar ff..._ Slash: Is there an­
other proposal to have an Academy 
at Lurknow or Hindustani Music, and 
whether that hps matured or has been 
dropped? 

Sllrl It. D. MaJaylya: Yes; thJs i1 
another proposal. 
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(Tbe Mbl1aier of Bdueatiaa ud 

Na&ural ._,._. ud lleleaUk Be, 
-,ell (Maulau AsMI>: There Is 
already a music colle1e In Lucknow. 
Government coruldered whether It  
should also 1lve aid to thla colle&e 
also. as it has a1reed to live to the 
Karnatlc Music Colleee. But the talks 
held with the Slate Government In 
this connection were Inconclusive. In 
any case. the proposal for a oo\lqe of 
Indian Music Is before tiff Govern• 
ment and the question how it should 
be implemented Is under its con· 

sideratlon.J 
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[Sardar Hukam Slarb:. Wlll the 
Colleces of the Academy to be estab­
lished in Delhi be located in Delhi or 
will they be scattered In different 
re1i_ona?] 
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[Maalau. Aud: The present pro­

posal does not envisage that theae 
would be located in Delhi. They would 
be started in any State In which 
arra111ement can be made.] 
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I Sar11ar Hullam Starb: W Ill this 
Academy be conllneo to music only or 
will It include the subject of dancing 
also?] 
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[Maulaaa Asad: The proposal r e ­
lated to a colle1e of music.] 
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[Sardar Habm Slarb: Has tire pro­
oosal regardin1 dancing been given 
up?] 
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[Maulaaa Aud: It baa not been 

given up. but the rroposal related to 
a colle,re of musk. 

Sbrl B. 8. Marth:,: ls the Central 
Go\'ernment aware that there Is an 
Academy of Kamatak Music and 
Bharat• Natlya In Madras supported 

by the Government of Madras? And 
may I know whether the Government 
of Madras have a•ked for any 11.nan­
clal assistance. and whether any help 
has been rendered? 

811J1 &. D. Malaviya: There were 
some· negotiations 1olng on between 
the Madras State Government and the 
C,entral Government on the question 
of the extent o{ financial help. They 
requitt some mo('(" help. We have uot 
been able to agree to that proposal 
because they want the major share of 
the burden to be borne by the Central 
GovPrnment. We h:we agrl'ed to share 
the burden, to the extent of 33 per 
cent. As soon as they all'ff to the pro­
posal made by us. things will go 
ahead. 

Shrl B. S. Murtll:,: Is it the intention 
or the Government to help recognised 
system of music obtaining in the 
country such as Karnatak Mus.le? 

Shri K. D. Malavi:,a: Yes, Slr . 
Mr. Depa.t:,-Speaker: They are will­

ing already. They say they will 
contribute 33 per cent. 

Shr1 M. 8. Gurapa4uW1111ly: May I 
know whether some · time back the 
ot!lcers of the Madras Government, 
Mysore Government and Hyderabad 
Government met to discuss the ques­
tion �t starting an Academy of Muslc, 
and 1! so. whether they have taken a 
decision as regards the location of the 
Academy? 

Shri K. D. Malavb'a: They met 
some time in 1951 and held certain 
preliminary discussions. and made 
some propoials. Tltere ls not much 
a1reemeot between Ole Government of 
India and tho&!! .States. 

Sbri N. P. Damoclaraa: May I know 
whether there la any proposal to start 
an Academy for Music. Dancing and 
other fine arts by the Central Govern 
ment? 
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Sb.rt K. D, Malavi:,a: These are the 
proposata to whlch I have Just 00.., 
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Sua-COMMISSIONS OF THI: INDIAN 
NATIONAL CoMMISSION 

te •9t1f ·.,�!1 _ S. N .  Du: Will the Minls­
r O _.,.Uola be plea11ed to ltate: 

<a> whether all the three iub-Com• 
m:ssio

1 
ns of the Indian National Com­

m 98 on for co-operation with tJNF.SCO 

���t1�n fully conatl.tuted and are 

(b) whether an:, pro1a-amme of work 
has been drawn up and if so what· 
and 

• • 




